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Government of Tamil Nadu

Revenue Department

Land Ownership Details: E.No. 10(1) Section

- District: Theni

‘Revenue Village: Genguvarpatti

1.

Name of Property-owner

Taluk: Periyakulam

Patta No.9153

SIS,

... Bahri Estates (P) Ltd
Sub | Punjai Nanjai Others . | Remarks
No. | divi oo TR ‘ '
2 sion : =
| [Area Land |Area|Land|Area [Land |
: Tax Tax Tax T
Hect. Rs. P. | Hec Rs. |[Hect, |Rs.P. |
429 | - 0.53.501.19 [- . [- |- - .ees . 02.08.2000
0.53.50 | 1.19 |
Remarks 2

17. Above details/copy of Certificate are received from
digital data. The said Details can be verified by
visiting the web address https://eservices.tn.qov.in

and by using number 25/15/010/09153/190088. |

This data was printed on 04.03.2022 12:22:24 PM

w|n

It can be verified by mobile camera 2D barcode
readers and 3G/GPRS website.
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Government of Tamil Nadu

Revenue Department

Land Ownership Details: E.No. 10(1) Section

District: Theni-

TalUk: Periyakulam

- Revenue Village: Genguvarpatti | Patta N0.9603

Bahri Estate (P) Ltd

Name of Property-owner

No. | divi
sion

S.F. | Sub | Punjai

| Nanjai | Others -~ | Remarks

Area

Land Are‘a Land Area | Land
Tax - Tax Tax

Hectf.

Rs. P. | Hec |Rs. Hect. [ Rs,P: | v

426 [- | 1.38.50

3:00. 05 e e S e 02.08_.200.0'.." i

428 - 10.57.00

1.25 I -  {=nlies)= e 7
02:08:2000 T

1.95.50

4.25

e [Remarks 2

Above details/copy of Certificate are received from
digital data. The said Details can be verified by
visiting the web address https://eservices.tn.qov.in
and by using number 25/15/010/09603/190088.

This data was printed on 04.03.2022 12:17:15 PM

It can be verified by mobile camera 2D barcode
readers and 3G/GPRS website.
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